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(b) 16 persons were arrested. Action for 
departmental adjudication and prosecution in 
Courts of Law are being taken in the light of 
evidence collected on investigation in each 
case. 

 

FLMPORT   OF 'ARABIAN SPECIAL CRUDE MIX' 

1644. SHRI B. N. MANDAL: WUl the 
Minister of PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
be pleased to state : 

(a) whether it is a fact that a dispute has 
arisen between Government and the Esso 
company on the question of the import of 
'Arabian Special Crdue Mix'; and 

(b) what are the different points of view 
of parties and the decision taken in the 
matter?] 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN) : (a) and (b) 
Attention is invited to the replies given to the 
supplementaries arising as a result of answers 
given to Starred Question No. 61 on 29-7-70.] 

†[  ] English translation. 

LAYOUT     PLANS     OF     TRANS     
JAMUNA COLONIES 

1645. SHRI B. K. MAHANTI: Will tlie 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state : 

(a) whether it is a fact that the layout plan 
of the Trans Jamuna Colonies circulated by 
the Delhi Administration to the various House 
Building Cooperative Societies of Delhi 
during the month of June, 1970 has the 
approval of the Land Advisory Committee and 
is a final one; 

(b) if so, what are the reasons for not 
giving physical possession of the land to the 
Cooperative Societies whose crores of rupees 
are locked up with Government; and 

(c) whether it is also a fact that the Delhi 
Administration intends to alter the existing 
layout plan with a view to give undue benefit 
to one Preet Nagar Housing Society which 
would upset the existing priority list of various 
Cooperative Housing Societies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI   
PAR1MAL GHOSH) : 

(a) Yes, Sir, subject, however, to 
adjustments that may become necessary on 
account of changes in the road pattern, the 
existence of pre-February 1967 unauthorised 
colonies or construction and similar factors. 

(b) Physical possession of land has been 
handed over provisionally to 6 Co-operative 
House Building Societies. The work of 
demarcation of land is in progress and the 
Delhi Administration expect to hand over 
physical possessioa of the land to other 
Societies in the near future. 

(c) There is no such intention at present. 
BANKING COMMISSION 

1646. SHRI M. K. MOHTA : Will 
the Minister of FINANCE be pleased to 
state: Mft 

(a) what are the terms of reference of the 
Banking Commission at present; 

(b) whether the Commission has been 
asked to suggest any measures for dealing 
with the varying policies of the State   
Governments who   prefer either 


